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7435. SHRI PIUS TIRKSy:

SHRI RAGAVALU
MOHANARANGAM:

WU1 the Minister of HOME 
AFFAIRS be pleased to state;

(a) whether it is a fact that it is 
obligatory for all Central Govern
ment employees, from Hindi or non- 
Hindi speaking areas, to learn Hindi 
and secure a minimum qualification 
in that language;

(b) whether it is also a fact that 
their future prospects depend upon 
securing prescribed proficiency in 
that language; and

(c) if so, the reasons for giving 
preferential treatment to people 
knowing Hindi and invidious treat
ment to those who do not know it?

THE MINISTER OF STATE IN 
THE MINISTRY OF HOME 
AFFAIRS (SHRI DHANIK LAL 
MANDAL): (a) Yes, Sir. T ra in in g  
in Hindi has been made obligatory 
for Central Government employees 
except Class-IV employees, staff of 
industrial establishments and work- 
charged staff under the Presidental 
Order of 27th April, I960.

(b) No, Sir.

(c) Does not arise.
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